NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2""FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI

In the Court of Hon’ble Mr.

(Technical)

DAILY CAUSE LIST DATED 25.05.2022 (WEDNESDAY)

For Admission (Fresh Case)

COURT I (VIRTUAL MODE)

10:30 AM

Justice Anant Bijay Singh, Member (Judicial) Hon’ble Mr. Barun Mitra, Member

2021

Puma Realtors Pvt. Ltd. & Anr.

With

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mecamidi HPP India Pvt. Ltd. Ankur Goel
No.63 of 2022 Vs.
Flovel Hydro Technologies Pvt. Ltd. &
Anr.
For Admission (After Notice)
2. Comp. App. (AT) | Anand Sonbhadra Nipun Gautam Nakul Mohta
(Ins) No. 810 of | Resolution Professional of Shubhkamna Devang Kumar
2021 Buildtech Pvt. Ltd.
Vs.
Gulshan Sethi
With
3. Comp. App. (AT) | Anand Sonbhadra Nipun Gautam Nakul Mohta
(Ins) No. 768 of | Vs. Devang Kumar
2021 Anuradha Sethi
4. Comp. App. (AT) | Sanjeev Kapoor & Ors. Ankur Goel Abhishek Kumar-
No. 144 of 2021 Vs. R1
Mecamidi S.A. (Under Liquidation) Anirudha Wadhwa-
Through its Liquidator R2
Maitre Antoine BARTI-MAGRIA & Sumant Batra
Anr.
For Directions - to Settle Date
5. Comp. App. (AT) | Shalibadhra Exports Pvt. Ltd. Harsh Singhal Nishant Bishnoi
(Ins) No. 549 of | Vs. Srishti Prabhakar-
2021 Nandkishor Vishnupant Deshpande R2 & R3
Resolution Professional for Royal Tanushree Sogani
Refinery Pvt. Ltd. & Ors. Atishay Jain-R4
6. Comp. App. (AT) | Paramwir Singh Tiwana & Ors. Bilal Ali Neeraj
(Ins) No. 554 of | Vs. Abhijeet Sinha

Abhinav Goyai-R1
Adhish Sharma-R2
Vivek Malik




7. Comp. App. (AT) | Vivek joshi & Ors. Gautam Singhal Abhijeet Sinha
(Ins) No. 564 of Vs. Abhinav Goyai-R1
2021 Pawan Kumar Garg & Ors. Pawan kr Garg-RP
Adhish Sharma-R2,3
With
8. Comp. App. (AT) | Aklia Constructions & Anr. Pallavi Singh NS Ahluwalia-R2
(Ins) No. 664 of Vs. Vivek Malik
2021 Puma Realtors Pvt. Ltd. & Anr.
Through Resolution Professional
With
9. I.LA. No. 1706 of | Larsen & Toubro Ltd. Anand Shankar Jha Abhinav Goyal
2021 in Comp. Vs. Abhijeet Sinha
App. (AT) (Ins) Puma Realtors Pvt. Ltd. & Ors. Pawan Kr. Garg-RP
No. 645 of 2021 Adhish Sharma-R2,3
With Vishal Ganda
10. | L.LA. No. 2150 of | Greater Mohali Area Development Anusha Nagarajan Adish Sharma-R1
2021 in Comp. Authority PUDA Bhawan Abhijeet Sinha
App. (AT) (Ins) | Vs, Abhinav Goyal-R2
No. 804 of 2021 Puma Realtors Pvt. Ltd.
With
11. | Comp. App. (AT) | Amarjeet Kaur & Ors. Abhishek Parmar Abhinav Goyal
(Ins) No. 269 of Vs. Ghazal Ghai
2022 Puma Realtors through Resolution Kushank Sindhu-R1
Professional & Ors. Adhish Sharma-R2
12. | Comp. App. (AT) | Manoj Kumar Agarwal Neeraj Kr. Gupta Saurav Jain-R2
No. 157 0of 2020 Vs. Rohit
Mohani Tea Leaves Pvt. Ltd. & Ors. Parasrampuria-R7
Rishav Banerjee
13. | Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Gurcharan Singh
No. 185 0f 2020 Vs. Ashish Aggarwal
Touchstone Holdings Pvt. Ltd.
14. | Comp. App. (AT) | Neeraj Gupta & Anr. Sumit K. Batra Swaralipi Deb Roy
No. 239 of 2020 Vs. Rajeev Kumar
A-1 Equipments (P) Ltd. & Ors. Gupta-R1-R3 & RS
Mohit Gulati-R4
15. | Comp. App. (AT) | Ramesh Shantilal Modi & Anr. Ashish Choudhury Ramesh Thakkar-R2
No. 92 of 2021 & | Vs. Kumar Anurag
I.A No. 1607 of Modi Landscapes Pvt. Ltd. & Ors. Singh-R2, R3 & R5
2021 Chetan Kapadia-R4
16. | Comp. App. (AT) | Buddy (Mumbai) Duty Free Services Sandeep Bajaj Vaibhav Sharma
No. 105 of 2021 Pvt. Ltd. Devansh

Vs.
Authentic Restaurants Pvt. Ltd. & Ors.

With




17. | Comp. App. (AT) | Buddy (Mumbai) Duty Free Services Sandeep Bajaj Vaibhav Sharma
No. 107 of 2021 Pvt. Ltd. Devansh
Vs.
Amit Arora & Ors.
With
18. | Comp. App. (AT) | Buddy (Mumbai) Duty Free Services Sandeep Bajaj Vaibhav Sharma-R1
No. 142 of 2021 Pvt. Ltd. Munisha Gandhi-R2,
Vs. R3 & R4
Authentic Food Services Pvt. Ltd. & Amit Arora-R8
Ors.
With
19. | Comp. App. (AT) | Buddy (Mumbai) Duty Free Services Sandeep Bajaj Vaibhav Sharma-R1
No. 143 0f 2021 Pvt. Ltd. Munisha Gandhi
Vs. Selina Chalana-RS5,
Authentic Restaurants Pvt. Ltd. & Ors. R9 & R10
20. | Comp. App. (AT) | Morepen Laboratories Ltd. & Ors. Malvika Singh Alok Kr. Jain
No. 04 of 2022 Vs.
Union of India
With
21. | Comp. App. (AT) | Morepen Laboratories Ltd. Malvika Singh Alok Kr. Jain
No. 05 of 2022 Vs.
Union of India

02:00 PM

After rising of Chairperson Court

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
22. | LANo 1534 of Ocean Deity Investment Holdings Ltd., | Tine Abraham Chitranshul A. Sinha
2022 in Comp. PCC Jaskaran S. Bhatia
App. (AT) (Ins) Vs. Rajshree Chaudhary-
No. 927 of 2021 Suraksha Asset Reconstruction Ltd. & R1
Ors. Ankit Lohia
Meghna Rao-R2
With
23. | Comp. App. (AT) | Ocean Deity Investment Holdings Ltd, Tine Abraham Chitranshul A. Sinha

(Ins) No. 795 of
2021

PCC

Vs.

Suraksha Asset Reconstruction Ltd. &
Anr.

With




24. | Comp. App. (AT) | Sumit Ranjan Saha Tine Abraham Chitranshul A. Sinha
(Ins) No. 806 of | Vs. Jaskaran Singh
2021 Suraksha Asset Reconstruction Ltd. & Bhatia
Anr. Akshita Sachdeva-R1
For Hearing
25. | Comp. App. (AT) | Chowgule Shipbuilding Pvt. Ltd. Mahesh Agarwal Shalaka Patil
No. 24 of 2022 Vs. Vikash Kumar Jha
Chowgule and Company Pvt. Ltd. &
(PH) Ors.
With
26. | Comp. App. (AT) | Angre Port Pvt. Ltd. Mahesh Agarwal Shalaka Patil
No. 25 of 2022 Vs. Vikash Kumar Jha
Chowgule and Company Pvt. Ltd. &
(PH) Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-

Registrar



http://www.nclat.nic.in/

